RAJYA SABHA [24 November, 2006]

Ganga Action Plan

*44. SHRIKALRAJMISHRA:
SHRiI SANTOSH BAGRODIA 11
Wil the Minister of ENVIRONMENTAND FORESTS be pleased to state:

(a) what were the objectives of the Ganga Action Plan and the schedule
ofits im plementation

(b) the total amount spent over this project and the forelgn aid
component therein; .

(c) whether the Plan has been able to achieve the stated objectives; if
not, the reasons therefor; :

(d) whether it is fact that serious questions have been raised on the
efficacy of the project; and

(e) the steps being taken to control the pollution in the river?

THE MINISTER OF STATE IN THE MINISTRY OF ENVlRONMENT
AND FORESTS (SHRI NAMO NARAIN MEENA) (a) to (e) A Statement is
laid on the Table of the House.

Statement

(a) Ganga Action Plan (GAP) Phase-|, the first attempt of the
Government of India to clean the river Ganga, was launched in the year
1985 with the objective of treating 882 million litres per day (mid) of sewage
and improving its water quality to bathing class standards. This Phase
was declared completed in March, 2000 by creating sewage treatment
capacity of 865 mid. Since GAP Phase-| did not cover the pollution load of
Ganga fully, GAP Phase-ll which includes plans for the tributaries of Ganga
namely, Yamuna, Gomti, Damodar and Mahananda, besides Ganga, was
approved in stages from 1993 onwards.

(b) The total expenditure incurred under the GAP Phase-I & |l by the
_ Government of india so far works out to Rs. 1387.71 crore of which the
foreign aid component is Rs. 729.69 crore.

t1The question was actually asked on the floor of the House by Shri Santosh Bagrodia
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(c) With the completion of the pollution abatementworks under GAP
Phase-l & ll, the water quality of the river Ganga has shown improvement
at major locations over its pre-GAP quality. In this connection, a tabular
statement-| showing the values of the Bio-Chemical Oxygen Demand (BOD)
and Dissolved Oxygen (DO), key parameters of the water quality of the
river Ganga in the years 1986 and 2006 is given (See below). The above
Water Quality Monitoring (WQM) was undertaken by independent reputed

‘institutions during the lean period when the flows are minimal. The
improvement in the BOD alongwith the percentage increase in population
upstream of the monitoring stations at major locations between the years
1986 and 2006, is also indicated graphically in Statement-ll (See below).

(d) Inspite of the phenomenal increase in the urban population indicated
in Annexure-ll; leading to substantial increase in the pollution load of the
river Ganga over the past years, the water quality of the river has improved
between the years 1986 and 2006. Also, as per an independent evaluation
study conducted by University of Bath and Metroeconomica, United
Kingdom and the Institute of Economic Growth, New Delhi, the Ganga
Action Plan compares favourably, both in terms of cost and time taken,
with those of other major rivers of the world like Thames, Rhine, Danube
eic. ' :

(e) The Ministry has taken several steps to control pollution of river
Ganga. These include installation of Sewage Treatment Plants, Interception
and Diversion of Sewerage, Low Cost Sanitation, improved Wood Based
Crematoria, River Front Development etc. Under GAP-Phase | & I, 639
schemes of pollution abatement have been completed leading to the
creation of additional sewage treatment capacity of 1693 million liter per
day (mld). To tacklie the uncovered pollution load in the river, the Government
prepared Master Plans and Feasibility Studies for the sewerage (including
sewage treatment) and non-sewerage components for the four towns,
namely, Kanpur, Lucknow, Allahbad & Varanasi through a Development
Study relating to the "Water Quality Management Plan for Ganga" .
conducted by the Japan International Cooperation Agency (JICA). in this
regard, the Government has already signed a loan agreement with the
Japan Bank for International Cooperation (JBIC) for further implementation
of the poliution abatement works in the river Ganga at Varanasi. Assistance
has 'also been sought from the above agency for similar projects at
Allahabad, Lucknow and Kanpur.
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Water quality data for River Ganga

(Summer Average i.e. March-June)

SI.No. Station/Location 1986 2006
DO BOD DO BOD
~ (mgll) (mgfl) (mgll) (mg/l)
1. Rishikesh 8.1 1.7 8.30 1.00
2. HardwarD/s 8.1 1.8 8.10 1.30
3. Garhmukteshwar® 7.8 22 7.70 2.10
4. Kannauj U/S 7.2 5.5 7.35 1.1
5. Kannauj D/S NA NA 6.45 4.20
6. Kanpur U/S 7.2 7.2 6.20 6.80
7. Kanpur D/S 6.7 8.6 3.90 6.80
8. Allahabad U/S 6.4 1.4 7.10 4.90
9. Allahabad D/S 6.6 16.5 8.50 3.20
10. Varanasi U/S 5.6 10.1 8.70 2.10
1. Varanasi D/S 59 10.6 8.65 225
12.  Patnaus/s 8.4 2.0 7.40 2.05
13.  PatnaD/S 8.1 2.2 8.10 2.30
14. | Rajmahal 7.8 1.8 7.20 1.95
15. Palta NA NA 6.96 2.58
16. Uluberia NA NA 6.46 264
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WATER QUALITY TREND OF GANGA

AT KANNAUJ
Water Quality monitored by IIT, Kanpur
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WATER QUALITY TREND OF GANGA
AT ALLAHABAD

Water Quality monltored by CPCB
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WATER QUALITY TREND OF GANGA

Water Quality monitored by Patna University, Patna
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Bathing Water Quality Criteria: DO equal to or more than 5.0 mg/l
BOD equal to or less than 3.0 mg/i

SHRI SANTOSH BAGRODIA: Sir, | would like to know from the hon.
- Minister whether an independent evaluation has been done by any indian

or foreign agency; if so, what are their comments and how they compare
it with the Government evaluation.

SHRI NAMO NARAIN MEENA: Sir, as | have mentioned in my reply,
a study has been conducted. ltis titled "A Cost-Benefit Analysis of Ganga
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Action Plan-Cieaning-up the Ganges" by Markandya and M.N. Murty. |
have given this. This is in favour of the Ganga Action Plan.

MR. CHAIRMAN: Put your next supplementary, if you are satisfied.

SHRI SANTOSH BAGRODIA: Though it was mentioned in the reply
given by the hon. Minister, this is regarding environment. | can't understand
how you can have two standards for the industrial and residential areas
because human beings are the same, whether they are workers or officers
in the industrial area. But that is another question. If you see the reply
which the hon. Minister has given to the Ganga Action Plan, you wilt find
that the water quality of river Ganga at different places from Rishikesh to
Kannauj remained at the same level from 1986 to 2006. Thousands of
crores of rupees have been spent and the resuit is still the same. Now,
has the Government taken note of the serious allegaticns of corruption in
a section of the media by the Legal Counsel of the Central Pollution Control
Board, who has to defend GAP in the Supreme Court? Has the Government
also taken note of the test done by scientists of IIT. Kanpur on Ganga
water showing very high level of hazardous material? Does the Government
agree with the version of the Legal Counsel and the test report? If the
" answer is "yes", how can the Government ensure that the GAP will achieve

its objective? ’

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRIA. RAJA):
- 8ir, it is true that a huge amount has been spent by the Government of
India on Ganga Action Plan. But, as a matter of fact, itis only 65 per cent
of the pollution load, and that too in Assam, when the project came into .
existence in 1986. Sixty-five per cent of the pollution load of the 1986 level
has been taken up the Ganga Action Plan-I. Of course, according to the
recent report, including the deficiency which is being occurred in the Tenth
Plan and the Eleventh Plan and in the future Plan that is being calculated
by our Ministry in consultation with the Central Pollution Control Board,
another sum of Rs. 7,000 crores is needed to fulfil the commitment to
cleaning the Ganga. As my colleague has pit it, an independent agency
has been entrusted with the study and to have a critical analysis of the
action that has been taken by the Government of India. That agency
compared it with the action plan on river Thames, how much money has
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been spent on river Thames and how many years it has taken for cleaning
river Thames. It has compared the Ganga Action Plan with the action plan
on river Thames in terms of days and in terms of the amount that that been
spent. That report, | can say with all sincerity, showered encomiums on
the Government of India and said that the amount spent on the Ganga
Action Plan was something fruitful, and the resuit that has been given
before the House or the nation is something goods.
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SHRIMATILAL SARKAR: Mr. Chairman, Sir, dredging of the Ganga is
important not only from the point of view of environmental pollution, but
also from the point of view of controlling floods. | would like to know from
the hon. Minister how much dredging has been done.

- SHRI NAMO NARAIN MEENA: S:r our ministry handles pollution,
not floods. (Interruptions).

SHRI MATILAL SARKAR: ltis related to flood control.

SHRI MOINUL HASSAN: Erosion as well as flood control is very much
related to it. Dredging is required for flood control and other things.

SHRIA. RAJA: Under the programme, there are five components to
minimise the pollution ioad. The major portion is being spent on STPs,
that is, Sewage Treatment Plants. The other things are, low cost sanitation,
crematoria, river flow development and afforestation in some places. These
are the components contemplated in the NRCD which was approved by
the Planning Commission. Once we get approval from the State Government
regarding projects, it is the duty of the State Government to decide as to
what type of activity can be done on the soil. Whether they need crematoria
or sewage Treatment Plants on the Ganga River or on the Yamuna, it is
their choice. It is done in consultation with the Central Government. We
are funding the DPR which was approved by the Central Government. We
are funding the DPR which was approved by the Central Government in
consultation with the State Government. So far as the policy of pick and
choose is concerned, it is within the domain of the State Government.

¥
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‘DR. CHANDAN MITRA: Sir, the facts and figures that have been given
here, in the reply, fly in the face of the reality. The reality is that 61 per cent
of the sewage, that flow into the Ganga is untreated, and as for the remaining
39 per cent, the Minister himself has admitted in his reply that even after
creation of facilities and infrastructure, these, cannot be fully utilized
because of lack of electricity, lack of manpower, so on and so forth. So,
. my point is, since all this is known and it has been happening for so many
years, after spending thousands of crores, if we are still roughly in the
same position, even according to these figures, as we were twenty years
ago, and so much money having gone down the Ganga, which has virtually
become a drain the fish are dead and the river js becoming a dead river.
what plan does the Government really have, apart from giving excuses as
to why this has not been done?-

SHRIA. RAJA: Sir, | equally share the concern of the hon: Member. It
is true that in spite of crores and crores of rupees that have been pumped
into all these programmes, we have come across in the Ministry that as
soon as the sewage treatment plants were erected and handed over to the
State Governments, we get to know after one or two years that the treatment
plants are not in functional stage. In other words, the operation and
maintenance costs are not being borne by the State Government, and as
such, some 30 or 40 per cent of the special sewage treatment plants are
not at all working. In relation to that, | called a meeting of the Environment
Ministers, in which we gave a direction that in respect of the treatment
plants, which were erected by the Centrai Government, the operation and
maintenance costs must be provided for in the Budget itself of the
concerned Department. Of course, we came to a conclusion that henceforth
whatever projects are going to be taken up, there must be an inbuilt system
in the project itself to meet the operation and maintenance costs.

PROF. P.J. KURIEN: Sir, the Ganga Action Plan was envisaged and
initiated by Shri Rajivji, and it is very unfortunate that the Action Plan has
not achieved the purpose for which it was meant to be. The CAG, in its
report, has already indicated a very serious underachievement in the targets,
and it has also questioned the technology which has been used for the
sewage treatment plant. Further, the CAG has questioned the very
functioning of it, and has asked for a review of the functioning of the whole-
project. | would like to know whether this report of the CAG has come to
the notice of the Government. if so, have they taken any step to address
these three important points which have been indicated by the CAG? If
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you have taken steps in.that regard, kindly enumerate and tell us about
them. If not, tell us the reason as to why this has not been done.

SHRIA. RAJA: Sir, deficiencies have been pointed out not only by the
CAG, but they have come from various quarters. We have found that some
of the deficiencies exist in the programme itself. The entire programme is
being coordinated with the external agencies, not only in terms of financial
aspects, but also in terms of technical assistance which can be offered by
these agencies. An independent evaluation was made before taking up
the project, and now we are doing an evaluation through an independent
mechanism in which it has been disclosed that there are some deficiencies,
and they are being looked after. Then and there we gave directions. Of

~ course, several times, we changed our tender process in consultation
with the State Government, and we wanted to have a transparent mode of
work being done in this regard. The Government will take all measures in
this regard. -
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SHRIA. RAJA: Sir, the programme started in 1986. The pollution level
at that time had increased manifold. After 20 years, according to a study
conducted by our monitoring and evaluation team, the ievel of BOD and
DO are being stabilised. Of course, | cannot say that the entire pollution
has been wiped out due to this programme. But with all my sincerity, | can
submit before the House that stabilisation and control of pollution is a
continuous exercise, within the limited resources avaiiable in the
Ministry...(Interruptions)

SHRIMOINUL HASSAN: This is a wrong statement, Sir. (Interruptions)
We should have a full-fledged discussion. This is an absolutely wrong
statement. (Interrupt:ons)

SHRI PENUMALLI MADHU: He should speak about the results Sir.
(Interruptions)
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SHRI A. RAJA: Sir, wherever we have carried out our works, it is
visible; the BOD levels and the DO levels hve stabilised. But there are
many stretches which are not bing covered by this plan. If one stretch is
not covered, the entire flow can be contaminated. That is why, | am
submitting before the House, Rs. 7000 crores are being asked from the
Government. But the Government may not be able to afford such a huge
money. Itis for that purpose that we are signing various MoUs.(/nterruptions)

tTransliteration in Urdu Script.
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SHRI SHAHID S1IDDIQUI: But money does not serve the purpose.
(Interruptions) What initiatives have you taken? (/nterruptions) What is the
involvement of the comon people?

SHRI'A. RAJA: Sir, wherever we have had our projects, it has been
scientifically noticed that the BOD level and the DO level have stabilised
and they are under control.
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SHRIA. RAJA: Sir, before 1997, this Programme was shared with the
State Government on 50:50 basis, so far as the expenditure was concerned.
After that, it was converted into 70:30, and after 2001, cent per.cent funds
are being given to the State Government. So, it is a totally Central
Government-sponsored programme. In terms of productivity, in the Ganga
Action Plan-|, the funds released by the Government of India are Rs. 462
crores, the poliution load that has been tackled is 865 MLD. As for the
quantum that has been sent by the Government of India, and the
corresponding local being taken by the Government of India it is true. Any
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question that can be posed with due respect to the Ministry is whether
this expressed MLD, pollutionoad is being tackled or not, according to
the amount spent. | must be fair and transparent before the House that
under the Ganga Action Plan-1, we promised that 865 MLD will be taken
care of, and it is being taken care of. Similarly, under the YAP-II, it has
been stated that another 800 MLD will be taken care of. So, as far as our
promise according to our spending is concerned, that is being taken care
of now. But, for the remaining portion, no State Government has come
forward to share its concern in terms of financial support and in terms of
technical support. '

SHRI RAJEEV SHUKLA: If you are spending, then, why don't you
take over the project? ...(Interruptions)... You take over the entire project. .

SHRIA. RAJA: | cannot take over the entire project. ...(Interruptions)...
Sir, my...(Interruptions)... Sir, the amount... (Interruptions)...
SHRI SHAHID SIDDIQUI: Sir, this is a national tragedy. AEISE, 9 T

T AT &, T TR TF T F AT 961 81 | ..(Sqau).. 98 REHT
grEn T8 ¥, 9% UL A9 ¥ L (SR,

st WoTaRy: 3 TR S Y S A AR (AN,

T Ut FAER et : WS, € T W ) L (AF). .. T8 qgd Heewqul
T 1 ... (). €T 7 §1 ... (qaum),.. Sra fafiwt s 3 =,
7% TG Gefa &1 Wl g1 ... (3qaum)... :

TS HRAE 9HE: 9, T O i ¥ L (auE)..
st ety 3 &, T A M AR AR

ot Srva Prst: T firge 1 3 it St <) s e § e wred @ s T
I Fa frd Tg w1 fava 7€ 8, et voa =+ € gt | 9§ ol St wree
e 3 w1 T fom an ol @ =t 7 e R, ST wlatafudi ) qeg, §
e =Ea ¢ % i A o w5 T el At @ vt € - T
*1, afe 1 T fegwm Fd el faae el § ot wfa @ s 9, e
IqFT T G ufama # yEiaw & i i Y @ ¥ Wa WER $) 39 91| 6
T @ e =Ife WA A f 1 Ty wER 3 weg T ot it @ el
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T SIS @ T € A R SR I i M I U aaER fE e ot anfdw
Tee % fog o @ = ok Tafae a0 gquem A3 B 1 Rad T BF W ITW
Q 7@ Jrw T At &, T P Ot @ v Q1 TR T AR WeE T o Y,
Tt & 319 fywan & qarfas 93 FLE E, wmﬂmﬁwmﬁ{ﬂ
forterdt ot =nfee fa i =) wgww | = T S

sit efta yoat: frg S, g s Al 4 st F W@

it gwrafar; 9 &, 3= awgd +g fean sfge & aﬁ?mmn"rrrﬁa’rﬁﬁmz
gifead | T SRe H 4T |

TP et T S Tt of, 3 ST e ST § i w0t @
T T FA % fou 23w 9 fadult @ o 1 5wl 9 M R et FT e faw

A & ot drg =1 R, e & O e a9 & forg off 3rEim @ § g )
Fam@ A A 91 ¢ ...(=a9m)...

ot gvefy: e ¢ dF & ey S wEE . (|auM).. | sﬁwmm’rwﬁ
WS .. (AuA).... '

TP el W Sl @t St e F samerre § v F1 Aen 8 A R,
AT T JeA wig o UER agi WRT M 0 T E 2 701 318 it )Ru 9=
% TR g fegqn smwm? 7% 6 w57 TEa 9 @ | s WEeT 39 9w %1 saE & fE
Teeee B e B Aol f g R T P A s SR MW@ Y L (EaE)..L

st qarafy: S & Jis &, g S8 WY . (=AYF)... | 4t gt s
e L (aum)...

T YRt R Sl o O Sa fE e R AR H R W@ M @ fag
Wm@%...(w)...?mﬁmwmmmaé ..(SEA). .

<t <o Ao : SEl St ey A3 SR .. (FHEYHE)... |
o YLt AR St W, & 391 a9 §)
sft <fte FRrgUraT: Saed wed 3 g &§en & fauww T (FRue)..

ot gwrafy: mﬁaﬁﬁazﬁﬁﬁqﬁm%mmméﬁ
(TEuA)... | qg a@d fGE W ...(Hau[)...

T T TR WAt w9 S T o g @ S ().
_ oft gwrufd: GG GG @ SO o W T 1 i @ w s L (Fmme). L |
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e TRt weE SOt 58 TREA # P A e, 36 VPR S @
Q%2 7 2 7 wew € 9 ol e @ $ ¥, afes w0 w4 "l we
...(Haum)... '

st gwafa: 3 €, A% &, o4 v 3R e @ dfSg ... (=EemE)... |

T T TG Sl FE Y ST @ 7 T S T gEw ¥, 9w @ @
T | 39 o ATHE © g o1 865 Tafaam ot wfafeq +F wem amar & an
8 aa fem, aret 98 Ad ¥ ) 9% WA 9gd e v 1 9% uw @ 1@ ")

ot gumafa: MY <8 9w ... (FEAY)... |

T T FAERK WA 79 € TB1 98 ¢ fh v & A § I o a9
et 9 s feer @ an Ad wm? ag { @ T 9 A FEW

SHRI V. NARAYANA SAMY: Sir, there is one area which the hon.
Minister has to consider. Since a lot of industries have come up in. Kanpur
and Lucknow, these industries in spite of sewage treatment plants are
releasing untreated water in the Ganga. (Interruptions)... Allahabad also
(Interruptions)... This is one of the major areas of concern. You have not
putitin Ganga Action Plan-l and GangaAction Plan-Il....(Interruptions)...You
have to control those industries. The Government has to do it and You
have to coordinate with it. This is one area where the pollution level is
increasing ...(/nterruptions)...

SHRI AMAR SINGH: There is . ne Ganga is
Lucknow...(Interruptions)...Please correct your knowledge of
geography...(Interruptions)... . ’

A v 1 e w8, f A, TS & wim e R

sit wwrafir: ArrEvEd S wifedd § wa ¥, 98 daas o e § S
AT § 1

SHRI V. NARAYANA SAMY: In Kanpur and Allahabad industries-have
come up...(Interruptions)...| want the Minister to answer. ... (Interruptions)...

SHRIA. RAJA: Sir, notwithstanding the amount which is being spent
for construction activities such as sewage plants and crematoria, it is the
routine duty of the Ministry to check the sewage and emission of the
industries. Sir, as in the year 2000, 851 defaulting industries were identified
and till 31.1.2004 the number of closed industries comes to 238. The
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number of industries, which have provided treatment and disposal faciities
after issuance of notice, is 608. So, on the one side, our construction
activitties in terms of sewage treatment plants, crematoria and other
activities are going to clean up the River Ganga and the River Yamuna,
notwithstanding the construction activitiés under the budgetary support,
these routine measures are taken by the Central Pollution control Board
through the State Pollution Control Boards.

aﬂwwmaarm gyfa wEey, wwwﬁaﬁﬁwmﬁ
Terares s fe&an | 77 TR i 1 O T TR 36 arHl Y W A 6
¥ 17 AR wF % 989 de-siltaton of rivers ot § 1 399 AR # 391 199 waa
# %1 seora e fnan ¥ 1 & ae e I8 w1 § i T ST a6 e g
< @t &, 3u FRU faer iR s § e & FR g $ v sewE @ ® )
. SO Y- far e effuent fewami factory 181 ¢, 38 ¢ pollution &t
B &, Afep aga o 3l wguur, St i F minerals # g 3N ® & V& @
de-siltation Iwe1 78 8PN, T4 7% IUQ INF) YIA T FRar 1w § 1w F
arsenic ¥, TR arsenic ¥, M F arsenic ¥, AR WA R EW
It T WERT TEA & W F H W § I a5 S gufedi sacdh o @ € o
[uR &M & Tl 19 o1 f6a R, a8 oan & @ FO2 98 W1 FJ49 §, FI9 |
“rehabilitate & & ferg, wwwmfm@uﬁzﬂmﬂhmﬁwﬁm
@ ¥ 3R 3wt 1 7i-amv T ¥

oft wurafr: S ¥ 1 o1 sitfera)

SHRIA. RAJA: Sir, apart from the industrial effluent treatment plant
and other measures taken under the National River Conservation
programme, other specific chemicals which are being poured in the main
rivers must be noticed through the State Governments or let the hon.
Members write to me. | can take action through the Central Pollution
Control Board and notice must be given to me about specific cases.

Otherwise, | cannot take any action.

sit Tt wre: |vrafa A, T o aga @ 9faa < @i aga an we -
warg 39 a # g T # fow v ware w3 wéea @ e = § i S id
Tferai ot | Rt s FT 91, =18 58wl F1 Wferdi 9, 9 78 w9 Y At
R, T T W B W TS AiFS ¢ F U fra derfEt w miag ®5, wue
I A Al el St Tifet o dg F g e 82 8 F 6 @ wore
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2, Fifs i wm i #) Afa e T et 21 g e ¥ ol e welt e
Feife wo &1
SHRI A. RAJA: Sir, | already put it, 238 industries were closed, 608
industries were given notice to fulfil the commitments and other directions.
T wIeE HAGKedl: quTafa weigd, # A welt S & w favae e g
=R § | T w5 @ gRgR T ¥ A1 TeREe Ty §2 5 g f warer § qu 9w
TR T amrq e e # SR SR T A Y efgR A ofR Temera | dan 32
SHRIA. RAJA: | have been o Allahabad but| have never gone to Haridwar.
DR. MURLI MANOHAR JOSHI: linvite you to come to Allahabad.
SHRIA. RAJA: | will see. | can come with you.

. DR.MURLIMANOHAR JOSHI: Come along with me and | wnII show
you what is the condition.

it vty sﬁma@tlwsﬁmwml

it et STt yraTE W o | A AT AR § WAAE w3 St | g
=Ed g fF 08 TR im R R IR A eEn @ v e R R E el e
I WU 1 W9, g Sy g e, s+a e ol vegw W
FTH FTH T ) TG 0 Y TN D AR PR @ # 1 dfe # werg wh Sf
) FAFT 9eal § 1% T § wad SR ugnu R HE @ W g, @t qg = haife
A PR aren e It €, 98 T % S v € iR wE AR wE @ sigtaiR
TEH TR W EHA ST SaH 1 39S R d

# a9 g1 gt € for 3 sieifres Sedl, e i & i sreden wet
P §, <t 7w it wgfta T €, 3 faoms, et 9 @ % fag o ot
XA T o T ¥ Wt it e 39 9 § 9an w1 FR

SHRIA. RAJA: Sir, | had already replied to this question. There are a
number of units which have been closed down.

[uTYf: AR S S, ol uw fad s SR E fF T W yE
FR T A I AR FHASIE R A1 397 i 15 fvan }, s drm % s o
fedes Rede v # weat W@ 2 aif fipelt oft o gfe s we=i @ @ o =m
iR L

MR. CHAIRMAN: Question Hour is over.
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